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. Indian Exports

. o11¢1, Shri NMavishh Chandra Mathur:
Wil the Minister of Commerce amd
be pleased to state:

(a) whether any study has been
made ¥y experts into the causes of
failing e in spite of increased
producti

(b) whether it is a fact that home
eansumpfion is cutting into our ex-
poris; and

¢e¢) what steps Government propose
to take to correct the situation?

The Deputy Minister of Commerce
aad Industry (Shri Satish Chandra):
(a). The presumption that exports in
general are continuing to fall is not
correct, although such a trend has
been noticed in respect of some com-
modities. The causes of such decline
are under constant review.

(b) Yes, in respect of certain com-
medities the production of which has
not increased adequately.

(¢) Steps are taken from time to
time to raise production with a view
to ereating larger export surpluses.
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Compensation to Dispiaced ;Hod
Concerns

*1169. Shri Ajit Singh Sarhadi: Will
the Minister of Rehabllitation and
Minority Affairs be pleased to state:

(a) the steps taken to rectify the
assets of Limited concerns displaced
from West Pakistan whose claims have
not been verified; and ,

(b) whether there is any proposal
under consideration to pay them any
compensation?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) Under Section 2(e)(ii)
of the Displaced Persons (Compens-
ation and Rehabilitation) Act, 1954
no compensation is payable to Limit-
ed Companies. Therefore, their
claims were not verified and it veri-
fied, no compensation is being peid
against them.

{b) No.

Dandakaranya Scheme

*1170. Shri Sangauna: Will the
Minister of Rehabllitation and Miner-
ity Affairs be pleased to state:

(a) whether any organisation has
Leen get up in the Dandekaranys De-
velopment Project to look after the
Welfare of the tribal people;
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(b) if so, whether any coxaplsints
have been received by the Orgsnisat-
jon from the tribal people; and
(c) if so, the nature of the com-
plaints?
The Minister of Rehabilitation and
Affairs (Shet Mehr Ohand
Ehaums): (2) A post of Adviser; Tri-
bal Welfare, was sanctioned but it
has not so far been possible to re-
cruit a suitable person. A Special
Organisation will be set up after this
offiosr has joined.

(b) and (c). No complaints have
been received.

Per Capita National Income

«1171. Skl Panigrahi: Wil the
Prime Minister be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the de-
cline in the per capita national income
in 1057-58 as revealed in the Estimates
of National Income' and

(b) if so, whether Government have
agcribed any reason for this fall in
the per capita national income 1mn
1057-58?

The Deputy Minister of External
Affaive (Shrimati Lakshmi Menon):
(a) Yes.

(b) The main reason was the failure
of agrieultural crops during 1937-
58 due to unfavourable weather con-
ditions.

Cure for “Root-rot” in Plants

*1172. Shei P. X. Deo: Will the
Minigter of Commerce and Industry
be plessed to state:

(a) whether any research has been
dane at the Hindustan Antibiotics Ltd.
to cure the root-rot disease in the
Chili and Tobecco plants; and

(b) it so, the results of the research?

The Minister of Industry (Bhrl
Manubha! Shah): (a) Yes, Bir.
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Export of Hondleosa Cloth

*1178. Shri Tangamani: Wil the
Minister of Commerce and Industry be
pleased to state:

(a) whether any target has been
fixed for the quantity and value of
handloom cloth to be exported during
the year 1959; .

(b) how does it compare with ex
port figures in 1957 and 1038; and

(c) what is the quantity and value
exported during the firet six months
of 19597

The Minister of Commerce (Shsi
Kanango): (a) No target for oxport
of handloom cloth in 1959 hag beet
fixed

(b) Does not arise.

(c) 12:418 million yards valued at
Rs. 21069 lakhs upto May, 1966.
Figures of exports for June 1969, are
not yet available.

Ancillary and Feeder Indusiries

Shri Harish Chandra
"1 gathar:
{ 8hrl K. N. Pandey:

Will the Minister of Commerce aad
Industry be pleased to state:

(a) whether Government have fina-
lised any scheme for the growth of
ancillary and feeder industries;

(b) if so, what is the nature of the
scheme; and

(c) what results have so far been
achieved in adjusting relationship bet-
ween large scale and small scale in-
dustries?

The Minister of Industry (Shei
Manubhat Shah): (a) Yes, Sir.

(b) The Scheme envisages approach
by various agencies to large scale units





